09/07/2022, 14:55 about:blank

Seventeenth Loksabha
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Title: Regarding Killing of Civilians in Nagaland-contd.

SHRI TOKHEHO YEPTHOMI (NAGALAND): Thank hon. Speaker,
Sir. I take that opportunity to apprise the Members of this august House
what had happened the day before yesterday night. At 1610 hours, a
group of daily-wage labours working in Tiru coalfield were returning to
their village by a pick-up truck. They were eight in number. There, 21
Paratroopers were waiting on the way. It is said that they got the
information that some NSCN(K) undergrounds are moving in that
vicinity.

They got the information that the undergrounds were moving in
two-three vehicles. Whereas, those eight people were moving in a pick-
up mini truck. When the 21 Para Troopers approached them, they
indiscriminately fired upon them and killed six of them on the spot in
the mini truck. The other two were seriously injured. It was in the close
vicinity of Oting Village. This village 1s not located at Myanmar border.
It is located at Assam-Nagaland border. The villagers heard the shooting
sound and reached the spot to see the incident that had taken place. The
body of those six labourers were shifted to another mini-truck. Since
there were blood stains on the ambush vehicle, they searched for their
dead bodies and found those bodies beneath the tarpaulin. The villagers
agitated and tried to take back the dead body, following which there was
a scuffle between 21 Para Troopers and the villagers. In between, the
villagers set fire on the three vehicles belonging to the security forces.
When their vehicles started burning, they again indiscriminately fired

upon those villagers and killed another seven of them. About 14 of them
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were seriously injured and 8 of them sustained minor injuries. The
Paramilitary should have ascertained the presence of the militants. Since
it was only one vehicle, they should have stopped the vehicle and

identified those labourers. But they were killed in that manner.

Hon. Speaker Sir, the Naga political negotiation is going on for

the last 25 years. People are anxiously waiting for a solution. From 15

December, the Hornbill Festival has also started which would continue
for 10 days. The festival of Christmas is also coming. The people were
in a mood to celebrate Hornbill festival and also Christmas but
unfortunately, this incident has taken place. It was not done by the
Assam Rifles. It was done by the 21 Para Troopers who are stationed in

Assam.

I think, there 1s the Armed Forces (Special Powers) Act in the
State. But this Act has not given powers to the Armed Forces to
indiscriminately kill the public. ... (Interruptions) Yesterday, in Mon
town, which is the district headquarter of Konyak tribes, there was an
agitation after seeing the dead bodies. They burnt two-three Assam
Rifles buildings. They again indiscriminately shot upon the public, and

one young fellow was killed on the spot and a few of them were injured.

The hon. Chief Minister 1s at Mon. But, Sir, through you, I want to
request the hon. Home Minister — he i1s not here today — that an inquiry
should be done. The law of the land should be enforced and stern action
should be taken against the Commander of 21 Para Troopers and its

constables. ... (Interruptions)

Lastly, the State Government has given ex-gratia of Rs. 5 lakh. But

since 21 Para Troopers comes under the Central Government, the
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compensation should be given to those deceased families. With these

few words, I thank you for giving me this opportunity.
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SHRI GAURAV GOGOI (KALIABOR): Sir, what has happened on

4™ and 5™ December will be remembered as a black day in the history
of Nagaland. The people of Nagaland and the people of the North-East
want to live in peace, want to address the 1ssue of unemployment, and
want to showcase their beautiful culture. Right now, the Hornbill
Festival is being celebrated, which brings the diverse tribes together, and

Christmas is on its way.

Similarly, the Government of India is holding a very important
negotiation on the Naga political issue. At this juncture, the killing of
unarmed civilians is highly condemnable. At this juncture, I appeal to all
sections of the society to maintain peace, and peace can only be
delivered if the Union Home Minister, the Union Defence Minister and
the Government of India give us the truth and give us justice. The death
of the Indian civilians on the basis of inaccurate intelligence inputs is
highly condemnable. The question on everyone’s mind is how come a
group of unarmed civilians, unarmed labourers could not be
distinguished from hardcore militants. How could a group of unarmed
civilians not be detained and arrested, instead of being shot at? ...

(Interruptions)

Therefore, I request the Union Home Minister and also the Union

Defence Minister, because the paramilitary group is involved, that they
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should give their statements, and the Central Government should

announce an ex-gratia payment to the families of the deceased.

Sir, if you look at what is happening in the North-East, in this
month, we had this dastardly attack on the unarmed civilians. In
November, an army colonel and his family members were shot dead in
the State of Manipur. ... (/nterruptions) Prior to that, there have been
clashes between the police of Assam and Mizoram. What is happening
in the North-East? Earlier this year, the Union Home Minister had
visited Shillong in the North-East and still the law-and-order situation
continues to deteriorate.

Sir, through you, I request the Government to hold an all-Party

meeting on the law-and-order situation in the North-East.

SHRI T. R. BAALU (SRIPERUMBUDUR): Hon. Speaker, Sir, it is
very much unfortunate to hear that more than 16 people have been killed
by our own security forces. The security forces are meant to deal with
terrorist activities on the porous borders of our frontline areas.
Nagaland, especially, has got a lot of porous borders, and because of
that, the terrorists used to come and the security forces used to deal with
them. But instead of killing the terrorists, our own Government security
forces have killed our own people, our own citizens. It is not fair. It 1s
very much condemnable. At the same time, a proper inquiry should be
clearly conducted on this 1ssue and enough compensation to the kith and
kin of the deceased should also be given. This must not be repeated
again because killing our own citizens by our own security guards is

condemnable.
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SHRI SUDIP BANDYOPADHYAY (KOLKATA UTTAR): Sir, the
past of Nagaland was very serious. The NSCN organization used to
operate in the lands of Nagaland, and it was very much difficult for the
then Government of India to come to a negotiation with this
organization to introduce peace in this area. So, we should remain alert
that Nagaland should not be allowed to be deteriorated at all. Now, with

this law-and-order problem, it has further deteriorated.

The incident of killing of 16 people including amongst them
labourers, and an army man, is painful. How such types of common

people have been so brutally killed cannot be tolerated in any manner.

Sir, I hope that those who have lost their lives have to be certainly
given the maximum compensation, as told by our Nagaland MP, by Mr.
Baalu and by Mr. Gaurav Gogoi. I hope all should remain united to fight
this battle and Nagaland should not be allowed to be thrown to
uncertainty. The hon. Home Minister should come and give a report on
the floor of the House in a truthful manner by which everyone can be
satisfied and everyone will come to know the truth about the whole

incident.
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SHRIMATI SUPRIYA SADANAND SULE (BARAMATI): Sir, I join
my colleagues in this deep anguish of what has happened in Nagaland.
This entire House condemns it in one voice. Even the hon. Home
Minister said that he was deeply anguished. If he 1s so deeply anguished,

it would be nice if he came and made a statement.
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On behalf of all of us, I feel that Rs.25 lakh is not good enough
because it was really no fault of theirs. They were coming back from
work, celebrating and singing. So, it should be either Rs.50 lakh or a
crore, even to the soldier who lost his life. I urge the Government to
kindly look into it. We stand together united. This should not happen
again, and we need a detailed inquiry to know what has happened.

Thank you, Sir.

SHRI P.V. MIDHUN REDDY (RAJAMPET): Sir, we sympathise
with the people of Nagaland for the lives lost. We wish the Government
should compensate these people adequately. We also want the
Government to act in such a way that peace is restored soon. Whatever
we do or whatever action we take, it should be in such a way that neither
the morale of the Armed Forces nor the confidence of the people in the
Government should go down. We want peace to be restored soon. Thank

you, Sir.
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SHRI PRADYUT BORDOLOI (NAWGONG): Sir, as an Indian, 1
hang my head in shame when we find that some of our security
personnel exert and carry on such barbaric acts on our own citizens
imagine the case of these youths who were all daily-wage earners. They
were returning home on Saturday evening to be with their families for
attending the Church on Sunday mass with the family members, but they

were killed unprovoked on the road.

What is important is that the Armed Forces (Special Powers) Act
has been extended again in Nagaland, but there should be an
arrangement of oversight and there should be measure for check and
balances because many instances have taken place because of the misuse
of this Act. Therefore, it is very important that the enquiry should be
exemplary and the perpetrators should be brought to justice. At the same

time, amendment of this particular Act should also be carried out.

SHRI ASADUDDIN OWAISI (HYDERABAD): Sir, I strongly
condemn this barbaric killing of 17 innocent Indians. I offer my
condolences to them. AFSPA is a symbol of operation and an object of
hate. It should be repealed.

May I know from the Government whether the Government will
give permission to sanction those killers? They cannot be called men in
uniform; they are killers of innocent people. Will the Government give
the permission to prosecute them? Would the Government repeal

AFSPA? No country in the world has such a barbaric law.
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